SCHEDULE

FORMAT FOR STATISTICAL DATA FOR THE MONTH JUNE 2020

(SEE RULE 3)
S.NO. NAME OF NO. OF NO.OFNEW | TOTAL CASES | NO. OF CASES | AVERAGE NO.
COURT PENDING (ON CASES PENDING IN DISPOSED OF DAYS
THE 1* DAY OF | INSTITUTED |THE COURT (ON| DURING THE TAKEN TO
MONTH) DURING THE | THE LAST DAY MONTH DECIDE THE
MONTH OF THE MONTH CASE
1 | 2 3 4 5 6 7
1 COMMERCIAL 9268 116 1084 00 00
COURT AIMER
¥ 1/7
~ ﬁ/\ ﬂc//
AT

Tt ey W

Scanned with CamScanner



MONTH JUNE 2020

|
|
J

FORM 2
| LIST OF CASES IN WHICH E-PAYMENTS OF COURT FEES WAS MADE DURING THE MONTH
SNO.| COURT |DISTRICT| CASENO. | PETITIONER/| ADVOCATE | DATEOF | DATE OF E-PAYMENT
RESPONDENT REGISTRATION |  OF COURT FEES
| 1 2 3 4 5 6 7 8
1 |COMMERCIAL| NIL NIL NIL NIL NIL NIL
COURT AJMER |

[N TR e

Scanned with CamScanner



MONTH JUNE 2020

FORM 3
[IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH
SNO.| COURT |DISTRICT| CASENO. |PETITIONER/ | ADVOCATE DATE OF DATE OF E-PAYMENT
RESPONDENT REGISTRATION OF COURT FEES
1 2 3 4 5 6 7 \ 8 }
COMMERCIAL| NIL NIL NIL NIL NIL NIL
COURT AJMER

Scanned with CamScanner



MONTH JUNE 2020

LIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THE MONTH

#

FORM-4 |
S.NO. COURT DISTRICT | COURT NAME | COURT NO. CASE TYPE \CASE COURN (NO.
OF CASES
RANDOMLY
ALLOCATED
1 2 3 4 5 6 \ 7 J
1 COMMERCIAL NIL NIL NIL NIL NIL
COURT AJMER
Ljﬁ)ﬁi‘m

TRE e JSTER

Scanned with CamScanner



MONTH JUNE 2020

FORM 5

LIST OF CASES IN WHICH CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH

S.NO.|  COURT DISTRICT| CASENO. | PETITIONER/ | ADVOCATE DATE OF DATE OF CASE
RESPONDENT REGISTRATION MANAGEMENT
HEARING
1 2 3 4 5 6 7 ‘ 8
COMMERCIAL| NIL NIL NIL NIL NIL l NIL
COURT AJMER l

Scanned with CamScanner



COMMERCIAL | NIL
COURT
AJMER

CONTESTED COMMERCIAL CASES DISPOSED

COMMERCIAL COURT AJMER
MONTH JUNE 2020

FORM 6
DURING THE
DATE OF | DAYS FOR

NO

E | PETITIONER ADVOCATE

CAS

VIS

DATE OF WHETHER
REGISTRATION URGENT RELIEF | D
WAS SOUGHT
AND PRE
INSTITUTION
MEDIATION DID
NOT TAKE PLACE

0]

ECISION DISPOSAL

Scanned with CamScanner



FORM -7

SUMMARY OF COMMERCIAL CASES DURING THE MONTH JUNE 2020 \

JUNE- 2020 \
S.NO. COURT DISTRICT NO. OF TOTAL NO. OF | TOTALNO.OF| TOTALNO.
PENDING (ON CASES CASES CASES
THE 1¥ DAY OF | INSTITUTED DISPOSED PENDING AT
MONTH) DURING THE | DURING THE | THE END OF
MONTH MONTH THE MONTH
1 2 } 3 4 5 6 [ 7 \
COMMERCIAL COURT AJMER 968 116 00 1084
AJMER :
L2
T

TRuE AE  JTR

Scanned with CamScanner



SEE RULE 10(2)

LIST OF CASES RECEIVED FOR PRE-INSTITUTION MEDIATION AND SETTLEMENT DURING THE MONTH
JUNE- 2020
S.NO. NAME OF MEDIATION TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF
CENTRE (FOR EXAMPLE APPLICATIONS | APPLICATIONS | CASES SETTELED | NON STARTER APPLICATIONS
DLSA OR MAIN MEDIATION | PENDING ON I* RECEIVED DURING THE CASES DURING | PENDING AT THE
CENTRE MUMBAI) DAY ON THE DURING THE MONTH THE MONTH END OF THE
MONTH MONTH MONTH
1 2 3 4 3 6 7
1 NIL NIL NIL NIL NIL

NIL
[ 23
=

afae aed AN

Scanned with CamScanner
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S.No.

|

Name of
Court

S-1 Form-1

l

[

Month June, 2020

Format for Statistical data

[See Rule 3(1)]
No. of cases| No. of new | Total cases
(on the 1+ cases pending in
day of instituted |the court (on
month of ) | (during the | the last day
month as per|of the month
column 3) as per
column 3)
=3 | = [ =5
466 91 557

l

Court Name Commercial Court 2, Jaipur Metro 11, Jaipur

No. of cases
disposed
(during the
month as per
column 3)

o

Days taken
to decide the
case

N/A

(Yo Atz

Judge

Commercial Court

No. 2

Jaeiput



y

S-2 Form-2

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

] Month June, 2020 \
Form 2
List of cases in which e-Payment of Court fees was made during the month
Petitioner
Name Vs Date of e-
Sr. Respondent Date of | payment of
No. Court District Case No. Name Advocate |Registration| Court Fees
-1 -2 -3 = -5 -6 -7 -8
Jaipur Metro
1 CiC..2 I1, Jaipur Nil Nil Nil Nil Nil |

6%Shmn Altr

Judge
PagBoinmercial Court No. 2
Jaipur



S-2 Form-3

Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month June, 2020

For_m 3 List of cases in which Elébtronic Service of Process has taken i}lace during the rr_lg_m!_l_l___

Petitioner Date of
Name Vs. Electronic
Sr. Respondent Date of | Service of
No. | Court | District Case No. Name Advocate |Registration| Process
-1 -2 -3 | -4 -5 -6 -7 | o -
Jaipur Metro
1 CC.2 11, Jaipur |  Nil Nil Nil ~Nil Nil
(@ Al
Judge
commercial Court No. 2
Jalpur

Page 1




S-2 Form-4

Court Name Commercial Court 2, Jaipur Metro I1, Jaipur
Month June, 2020

Form 4
. Listof total no. of cases randomly allocated during the month
Sr. Court District Court Court No. | Case Type | Case Count
No. Name (No. of
cases

randomly
o . _ ] allocated)

-1 -2 -3 -4 -5 -6 -7

] C.C.2 [Jaipur Metro Nil Nil Nil Nil

I1, Jaipur

—Judge

e
No. 2
arcjal Court
Paggdm i




Court Name Commercial Court 2, Jaipur Metro 11, Jaipur

S-2 Form-5

Month June, 2020
. Form 5
List of cases in which Case Management Hearing was held during the month
Sr. Court District Case No.  [Petitioner [Advocate [Date of Date of case
INo. [Name Vs. Registration |management
Respondent Hearing
[Name
-1 -2 -3 -4 -5 -6 -7 -8
1 C.C.2 |Jaipur Metro Nil Nil Nil Nil Nil
II, jaipur
-

@i O

Judge

Commercial Court No. 2

Page 1

Jalpur




e

5-2 Form-6

Court Name Commercial Court Z;Iip-ﬁmetro I1, Jaipur
Month June, 2020

Form 6
Contested commercial cases disposed during the month
S;- Count District Case No. | Petitioner | Advocate | Date of | Whether Date of Days for | Naturcof | Dateof | Numberof | Act Section
: Name Vs Registration|  Urgent Decision | disposal Disposal |execution of] days for
Respondent Relief was (Contested | decree  |execution of]
Name sought and /Settled) decree from
Pre- date of
Institution decision
Mediation
did not take
i place
Yes/No)
I -2 -3 4 -5 -6 -7 bk i -9 -10 -11 -12 -13 -14
ﬁ 1 C.C.2 aipur Metro|  Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
| IL Jaipur
1

(Diom Aice

Judge
Cammerclal Court No. 2
Jaipur




S-2 Form-7

Court Name Commercial Court 2, Jaipur Metro II, Jﬂil).l.l.r_

Month June 2020

Form 7

Summary of Commercial Cases during the month

Sr. Court District Total Total Total Total
No. number of | number of | number of | number of
cases cases cases cases
pending on | instituted | disposed | pending at
the 1st day | during the | during the | the end of
of the month| month month the month
-1 -2 -3 -4 -5 -6 -7
C.C.2 Jaipur Metro 466 91 0 557

I,

@i Al

ju?%@
~ ercia ou
Comm Jamur

it No. 2




Med Form-6(1)

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month June /2020

List of cases received for Pre-Institution Mediation and Settlement during the month
Sr. Name of  [Total Total Total Total Total
Mediation |number of |number of |number of |number of nurr:!:)er of
No. Centre [For |applications |applications |casessettled [non-starter |app c;f:atlz?s
example, |pending on |received duringthe  |cases during p;n “:.’lgof
DLSAor |the Istday |duringthe |month the month thz ?:onth
Main of the month|month
Mediation
Centre
Mumbeai]
29 9 -3 -4 -3 -6 -]j
1 Nil

@, (s

Judge

m mercial pouﬁ No.

»n

~Jalpuf



S-2 Form-1

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month June, 2020
Form 1
List of cases e-filed during the month
Sr. Court District Case No. | Petitioner | Advocate | Advocate [Advocate E-| Dateof | Date of e-
No. Name Vs. Mobile mail Id  |Registration|  filing
Respondent Number
Name
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10
1 C.C.2 [Jaipur Metro
I, Jaipur Nil
Judge
& ;ynmercia‘ rtNo. 2

Jalpur



Med Form-6(2)

Court Name Commercial Court 2, Jaipur Metro I, Jaipur

Month June, /2020
Form 6 (ii) Mediation Date on Quarterly Basis for 2" Quarter
2020 from 01-04-2020 to 30-06-2020

[See rule 10 (2) |

S. |Nameofthe] No. ol |Nature of Applicant Party | Nature of Opposite Party No. of applications slab- wise as per No. of No. of No. of No. of
No | Authority | application Schedule-T1 application | application | application | application
received by disposed off| referred for | where no where
Authority as per Rule | mediation | settlement parties
3(4) arrived at as| reached a
and 3(6) per Rule | settlement
T(1)(ix) | as per Rule
T(1)vii)
Individual | Corporate | Individual | Corporate
e o llnllllllv'v
1 nil

H;A.

udge

Ccammercial Court No. 2
Jaiour

Page 1




—

—

. T e LA R AT i nif™

Stavcal Data Forma

SCHEDULE
Format for statistical data for (he Month of June, 2020
(See Rule 3)
: Name ofihe  No. 0 euges Pending — No. of New cases instituted | Total eases pendine in the court ' i .
s ¢ ol ; u .
N Couir (on the 1+ day of {during the month aBper{ (on the g;y 0?%’14: month as V0. Of cases disposed (durm_g Average no. of days 1aken 1o
: ; Month) column 3) ! per column 3) the monith 25 per column 3) decide the case
ey 2 | ) : @) ; 5 "“""""'(5) o= e
C'omm;-,-m_f_ ! T i e i e S ( T oo, KT
I Ceurtng s, | !
Jaipyy 377 104 i 481
Metro1y j

: 0

N/A

202C.07.06 " 1428
Page 1



Name of the
Court

SN
(1 o)
;  Courtno 3,

Jaipur
Metro-I1

Commercial

Na. of cases pending

(onthe 1" day of
.\-fumhj
&

377

Staticad Data Fovmat i

SCHEDULE
Format for statistical data for the Month of June, 2020
(Scc Rule 3)
No. of New cases imtituted  Towal cases pending in the court
(during the month as per

cohunn 3) percolumn 3)

4 _' (5)

the month as per column 3)

(6}

104 481 , 0

: No. of cases disposed (during
(on the last day of the month us ofcasey disposed (during

Average no. ol dov s tiben o
decide the case

4N

N/A

20

LT
O s L TR I | I
Sl Al a8
'-: l.l-._ “‘
&-\.}\__ & \:i"»‘ { ——



L
No ol caes peadipg
i Nt af tin: (ou the 1 doy of
Gt . Monih)
f‘l) (‘J

il .
Commaetcial

Couet pa J,
j "Jll'pm' '377

Metio 1

Sebedtead Dot 5 onmad

SCHEDULLL
Foroat for statistion! data for the Month of June, 2020

| (See Rule 3)
N“I “»F Nt'l\' i iw;”“””' ! “Il“’ Gl P""'“”,' m ”"‘ vout : I 1 ey i wingd {lhu oy 4’\\'"'! TSI R roh b L (R TR
{ehriny the month e, e Tton the dust duy of the mosth 0 Dl o Wi N e
ol 1) | percohinng 1) | the thontl iy pey cohinmg 3) AL A0 Ry
(1) | § | (t) (/)
| N
' IIi I! | i
04 181 | 0 N/A
! I
| i
' |

Page 1



e-court fees

Commercial Court No 3, Jaipur Metro-ii
Month June-2020

Form-2
List of cases in which e-Payment of Court fees was made during the month

SN B Disict  Case No. _Psnmnu s Advocate | D;a.te”o_f Date of ¢ Pd;;;11;nr of
; _ espondent ¢ © Registration Court Fees
mo@a o ® (4) ) B (O () (8)
Commersial - i fl
Courtno 3, v . . i S 7% ': - y
I ssiperyoms SV Nil Nil - Nib Nil N1l
it ! i'

i




2070,

Elecuonic process hist
y 4 Commercial Court No 3, Jaipur Metro-11
r Month June-2020
Form-3

J List of cases in which Electronic Service of Process has taken place during the month
/., SN Court District Case No. Pt Vs

i Date of e-Puyment of
. . Respondent Advocate Date of Registration ._I Court Fees
() 2y ® @ ) {6 _ (7 : (8)
Commercial / [
Caourt no 3, . g 5 - . 5 | S
o soipur et Nil Nt Nil Nit Nil - Nil
1] :

Page 1




Randomly Atlocated case

Commercial Court No 3, Jaipur Metro-ii
Month June-2020
FF'orm-4

List of total no. of cases randomly allocated during the month
' | " Case Count (No. of cases

Court " District Court Name  Court No., ' Case type randoraly allacated)
2y, (4) 5y 1 (e )
Commurcial
Court nod, .
Jaipar Metee- 0 TTTTETTEIEOT TETETTRT N 11 ‘‘‘‘‘‘‘‘‘‘‘‘‘‘
11 g

Page 3

Rgie s .

2020,07/



Case managemen heanng

Commercial Court No 3, Jaipur Metro-11
Month June-2020
Form-$
List of cases in which Case Management Hearing was held during the month

Date of case

. Tetitione : Jate
Court . District Case No. Pm_uomr s Advocate | .d\u _O.f Management
Respondent Registration .
_ | Hearing
2y 3 (4) (5) (6) (7 ()
Conmercial
Court no 3, i
Jaipt::'\?h-[rm‘: ““““““““““““““““““ N
H :

Page 1

2020.07.0¢




(i}

!

SN

Cownt

(2)
Commercial
Courtna 3,

Jaipur
Mectro-11

Contested Commercial Cases disposed during the month of June, 2020

7

oo, Petifioner

Disirict Case v/s
Respondent
(3) :f {4) ) () .il
| |
Jaipur | PR
B Nil |

Metro

{

Nil

Comesiod case sl

Commercial Court No 3, Jaipur Metro-Il
Month June-2020

Form-6

Whether srgeni relicf
was sought and Pre-

. Advocate R ‘rl),ﬂ:t:(;r Institution Mediation
CEIUON i not take place
Yes/MNo
(6) (7) (8)
Nil Nil Nil
Page 1

" Date of

Decision

9

Nil

Days for
Disposal

(10)

Nil

Noo ol days

Nature of L for
Disposal Date of exgeution of i
c Il ) :-t‘*dl exeeution deeree from At Seenon
[ onleste Uf‘dgcrcc coree ran
Settled) date of
decision
(11) Uz) (13) (14
Nil Nil Nil Nil

-

020.07.06 |



Sumimary of commercial cases

Commercial Court No 3, Jaipur Metro-11
Month June-2020

Form-7
Summary of Commercial Cases during the month
: Total no. of . Total number of Total number of
o " . © gases pending Total no. of cases: cases disposed  cases pending at
o Court . Disgrict | “@ESPIONE o ituted during - S SR S€S Pencing
i on the 19 day of i s during the the end of the
. i . themonth TOM ' month. . month
(" ) R € B B ¢ - KO ooy o KO
Cominercial ) i ; :

Ja ipur Metro-' Metro-I1 ;! |
' 1 N R S i

Page 1

= B T

e R e e



= pre msutution medhaton

Commercial Court No 3, Jaipur Metro-1}
Month June-2020
{See rule 10 (2)]

List of cases received for Pre -Institution Mediation and Settlement during the month
Name of Medintion total no. of

Towal no. of

- Centre ;!-'ns;-cxmpplc, app_l_icmlom Spplicony Total no. of  Total no. of non- Total no. of appheations
SN DESA or Main i»“fﬂl?dm!-f. on the rcce?\acd ::]}m";lng cases setiled | starter cases pending at the end of the
Mediation Centre £ day of the i visicith during the month during the month monih
Muinbai ] month \
() (2) {3) ) (5) : (6) _ (7)
L ] R

Page 1

2020,



= pre msutution medhaton

Commercial Court No 3, Jaipur Metro-1}
Month June-2020
{See rule 10 (2)]

List of cases received for Pre -Institution Mediation and Settlement during the month
Name of Medintion total no. of

Towal no. of

- Centre ;!-'ns;-cxmpplc, app_l_icmlom Spplicony Total no. of  Total no. of non- Total no. of appheations
SN DESA or Main i»“fﬂl?dm!-f. on the rcce?\acd ::]}m";lng cases setiled | starter cases pending at the end of the
Mediation Centre £ day of the i visicith during the month during the month monih
Muinbai ] month \
() (2) {3) ) (5) : (6) _ (7)
L ] R

Page 1

2020,



Sheet]

Ferm 6011y Mediatiog Daic op Quarterly Busis for 2 Quartcr 2020) § romy 1.4.2020 1, 3046 2020
[See rule 1 2)

Naturc of Applicant Prxﬂj N

P r \__ - ) ‘ L}
No.of upplicatic N5 slab-wine go NG g . '
alury {,f'{)pPU“TL PdJ‘-'y Hupy s L R LA T A
No.of per Schedule-1) 0. 0] No. of rl-,J,;---a ”~ Ty o
.\cumluf .J'{]J’}J.rj(,‘-ffmf] d‘ppuf.a,‘f._;rl apoticstion "r‘n",i;,n., ity o~ ! ok
Autthority reecryed b Indivi , i disposed off c. SCE Ty Tee, 0l 3
Anthurity ndiviesf Corparate Individyy Corporale I I 1] v v as per Ryle T ferred Lo arrived at W sele e
med; = -
.J(4} d.rl'd qrs) 1 JLJ pCI R.U 2 .-' 1} ?"L— P ."‘.; A ‘.
: {ix) (nily
------------------ ._-_-_______,HN}J'__________________-_____“___““_“ , g
)
":-E'l? ’P. TS el ey P



pre institution mediation

Commercial Court No 4, Jaipur Metro-II
Month June-2020
[See rule 10 (2)]

List of cases received for Pre -Institution Mediation and Settlement during the month l

Name of Mediation total no. of Total no. of ‘ o
Centre [For example, | applications i Iicati‘cfns Total no. of cases| Total no. of non- Total.. no. of applications
DLSA or Main pending on the rec];?v ed during settled during the|  starter cases pending at the end of the
Medli/z;tim;a C;:ntrc 1* day Otl; the F— month during the month month
umbai mont! ! |
(2 (3) @ (%) ©6) | )]
Nil |

= o

TR
aftrRas =@ A
R R

Page 1

Scanned with CamScanner



Summary of commercial cases

Commercial Court No 4, Jaipur Metro-11
Month June-2020
Form-7 |

( Summary of Commercial Cases during the month |
Total no. of \Total — Total number of| Total number of |I
cases pending on' institme:d during cases fimposed cases p%nd?‘%e at |
the 1% day]uf the| " e month during the the end © |
month

District

Commercial

Court no 4,

1 Jaipur Metro-
11

page 1

Scanned with CamScanner



Commercial Court No 4, Jaipur Metro-II

Contested case list

Month June-2020

Form-6
Contested Commercial Cases disposed during the month of June, 2020
Whether urgent relief ‘ Nature of ho. t;;‘rdnys !
Petitioner was sought and Pre- . Date of :
SN Court District (Ilqase vis Advocate Date of Institution Mediation Dateof | Days for Disppsal execution |S-ocuton of Act Section
o. Registration| — . ; Decision | Disposal | (Contested/ decree from
Respondent did not take place Settled) of decree 1 dite oF
Yesile | _decision | K
Q)] @ 3) @ (5) (6) @) (3 9 (10) (1) (12) (13) a4
Commercial Jai [
Courtno 4, alpur - . - . . . . § 5 2 .
s Metro Nil| Nil Nil Nil Nil Nil Nil Nil Nil Nil : Nil
Metro-1T Fo. | =
R
wifys A e
T TR
Page 1

Scanned with CamScanner



Month June-2020

Case managemen hearing

Commercial Court No 4, Jaipur Metro-II

Form-5
List of cases in which Case Management Hearing was held during the month
Petiti y Date of Date of case
SN Court | District |Case No. ]t; . mmi; v ls Advocate R ?te tion Management
o csp(il en egistra Hearing
(1) (2) 3) “4) (3) (6) (7 (3)
Commercial
I sipophbeste Nil
11} - -
R
TR AR W
TR R fR
Page 1

Scanned with CamScanner




Randomly Allocated case

Commercial Court No 4, Jaipur Metro-11
Month June-2020
Form-4

List of total no. of cases randomly allocated during the month
SN Court District  |Court Name| Court No, \ Case type Caf:ngguml};(ﬁ]oo.ct;{:da}ses
(1) @ (3) @ G | ® @]
Commercial
1 ot Matree| Nil
1

B

T
il =l 4
TN SR feam

Page 1

Scanned with CamScanner



Electronic process list

Commercial Court No 4, Jaipur Metro-II

Month June-2020
Form-3
List of cases in which Electronic Service of Process has taken place during the month

SN | Court District | Case No. Pg‘:s‘:j)';’i"e‘]’f  Advocate Date of Registration Dawgiij?;::m o
(1) ) 3) 4 & | ® 0] (8)
Commercial
I |men Nil Nil Nil Nil Nil Nil
1]
T

o e 4
S AEFTE g

Scanned with CamScanner



e-court fees

Commercial Court No 4, Jaipur Metro-1I

Month June-2020 1
Form-2 ﬂ
List of cases in which e-Payment of Court fees was made during the month f
o Petitioner v/s Date of Date of e-Payment of
SN Court District | Case No. Respondent ‘ Advocate Registration Coutt Faes
(1) @ 3) @) (5 (6) O] ¥
Commercial
1 [ssurmtens.| Nil Nil Nil Nil Nil Nil (
1]
AR

it =maEa weed

SRE HEFR fnl

Page 1

Scanned with CamScanner



Statical Data Format

SCHEDULE

Format for statistical data for the Month of June, 2020

(See Rule 3)

No. of cases pending

No. of New cases instituted | Total cases pending in the court

sn | Nameofthe | o the 1" day of " (Guring the month s per column) (onthe st day ofthe month s Tﬁ;‘;ﬁjﬁiﬁ“ﬂ’iﬁ?ﬁﬁg A e
onth) 3) per column 3)
(1) 2) (3) 4) (5) (6) (€3]
Commercial
Court no 4,
1 Jaipur 500 97 597 0 N/A
Metro-I1

3

A

TS e A
TR HER (E

Scanned with CamScanner




Sheetl
Form 6 (ii) : Mediation Date on Quarterly Basis for 2" Quarter 2020 From 1.4.2020 to 30.6.2020

_ [Seerule10(2)]

: ; No. of applications slab-wi "] No.of | No.of
W Nature of Applicant Party | Nature of Opposite Party 0. of app 1;1 [1123?1 [Se.a[ : wise as per - o | sopliadon | Spplieation
A - ridin 0. | i
Name of | application application application where no | where parties

disposed off referred for settlement reached a
Individual | Corporate | Individual | Corporate | I 1l m | v V | as per Rule arrived at as | settlement as
3(4) and 3(6) per Rule 7(1) | per Rule 7(1)
(ix) (vii)

Authority | received by

Authority mediation

g4

w4
S A Rl

Page 1

Scanned with CamScanner



Format for Statistical data
RS e ST S TP L ~ [SeeRule3(1)]
| S.No. Name of Court " No. of cases (on the 1*day | No. of new cases instituted Taaleasespendm
of month of ) | (during the court (on the lastﬁy

Sheetl

COMMERCIAL COURT JODHPUR METRO,JOD
Month — JUNE 2020 ;

month as per column 3)

T
|
|
| |
|
Juld N, S |
1 2 ‘

1 |COMMERCIAL COURT |

i —_—




Sheet2

COMMERCIAL COURT JODHPUR ME
Month JUNE 2020
Form 1 %
~List of cases e-filed during the
Petitioner Name Vs. Advocate
Respondent Name

S 2 %3
| | COMMERCIAL | JODHPUR
COURT |




' Sr. Vs Respondent
SRR TN o Court  District | CaseNo. Name
ARG P A R N G A - 3 4 5

J Commercial court Jodhpur

Sheet3

 COMMERCIAL COURT JODHPUR METRO, JODH]
MONTH JUNE 2020

Form 2

List of cases in which e-Payment of Court fees was made d




MONTH JUNE 2020

__ Form 3List of cases in which Electronic Service of Process has taken place du

Sheet4

Petitioner Name Vs.

Case No. Respondent
Name
4 5




Sheet5

COMMERCIAL COURT JODHPUR METRO, JODHPUR

2

Commercial Court : Commercial court
| dhpul




Sheet6
COMMERCIAL COURT JODHPUR METRO, JO
MONTH - JUNE 2020 %

Form 5§ o
List of cases in which Case Management Hearing was.
Distict |  Case




| Distriet

-

-

Commercial

court

Sheet?

COMMERCIAL COURT JODHPUR ME
MONTH JUNE 2020

Form 6

LA ~ Contested commercial cases disposed urd
Case No. | Petitioner Name | Advocate Date of
Vs Respondent Registration|  Urgent

Name
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Month JUNE 2020

Form 7

~ Summary of Commercial Cases d
District

ommercial Coun




List of cases received for Pre-Institution Mediation
Name of Mediation Centre [Total number of Total number of applications

[For example, DLSA or applications pending on the freceived during the month
Main Mediation Centre 1st day of the month
Mumbai]

2
Commercial Court, Jodhpur




Sheet10

COMMERCIAL COURT JODHPUR ME
~ Month JUNE 2020
Name of the] No. of Nature of Applicant Nature of Opposite
Authority | application Party Party
received by
Authonity

individual | Corporste | Individual [Copormie| 11 01}

esrs 6 m:“ i




| S.'N'o.

S-1 Form-1

~ Court Name COMMERCIAL COURT KOTA
Month JUNE/2020 o
- Format for Statistical data o i
) [See Rule 3(1)]
Name of Court [No. of cases| No. of new | Total cases | No. of cases ﬁa@éht‘él{éﬁ"
(on the 1¢ cases pending in | disposed |to decide the
day of instituted |[the court (on| (during the case
month of ) | (during the | the last day | month as per
month as perjof the month| column 3)
column 3) as per
column 3)
2 3 4 s 6 | ™
COMMERCIAL
COURT KOTA 2 : L LI ...
Ao
TR AT
Hrel (Il)

Page 1

Scanned with CamScanner



Court Name COMMERCIAL COURT KOTA

Month JUNE/2020 %'\
Form 2
List of cases in which e-Payment of Court fees was made during the month
Petitioner
Name Vs Date of e-
Sr. Respondent Date of | payment of
No. Court District Case No. Name Advocate |Registration| Court Fees
-1 2 -3 -4 5 -6 7 | -8 |
| | COMMERCIAL | gora | NIL NIL NIL NIL \ NIL
COURT KOTA |
2

/Www

TIPIIVEI L
r“-“:"”'z"“:!‘-t

diiciivag ~<isicts

S—

—-‘-\’L-—v-'r ' v
Tl '.\‘\E'\.-,.

Scanned with CamScanner



o-Z FULN-3

-1

Court Name COMMERCIAL COURT KOTA |
Month JUNE/2020

Form 3List of cases in which Electronic Service of Process has taken place during the month

Petitioner Date of
Name Vs. Electronic
Sr. Respondent Date of | Service of
~ No. Court District Case No. Name Advocate |Registration| Process
-1 -2 3 1 4 -5 -6 -7 -8
COMMERCIAL <
Y il L L L
2 P, [T S—_ . NS |- £
/@% 2072
R B2 B

ATt R ey
BT (1)

Scanned with CamScanner



S-2 Form-4

Court Name COMMERCIAL COURT KOTA

Month JUNE/2020
) Form 4
List of total no. of cases randomly allocated during the month
Sr. Court District Court Court No. | Case Type | Case Count
No. Name (No. of
cases
randomly
allocated)
5 2 | 3 4 3 5 | g |
COMMERCIAL
1 COURT KOTA kOTA NIL NIL NIL \ NIL \\
2

*****

Scanned with CamScanner



S-2 Form-5

Court Name COMMERCIAL COURT KOTA \
| Month JUNE/2020 \
. Form 5 \
List of cases in which Case Management Hearing was held during the month
Sr. Court District Case No.  [|Petitioner |Advocate [Date of Date of case
No. ame Vs. Registration {management
Respondent Hearing
ame
L2 - 3| -4| 5| | -8
| COMMERCIAL \ \ NIL \ NIL \ NIL
OTA NIL NIL
COURT KOTA . \ \
3 | \

Scanned with CamScanner



S-2 Form-6

Court Name COMMERCIALCOURTROTA
Mﬂlllh lUNl‘fZOZﬂ L

Form 6

Contested commercial cases disposed during the month

Sr. ﬁCourt District Case No.  |Petitioner  |Advocate  [Date of Whether  [Date of Days for
No. Name Vs Registration |Urgent Decision  |disposal
Respondent Relicf was
Name sought and
Pre-
Institution
Mediation
did not take
place
(Yes/No)
1 2 -3 4 = 4 2
COMMERCIAL KOTA NIL NIL NIL | NIL
1 COURTKOTA |  f— = L=

[Tl - bt

Scanned with CamScanner



S-2 Form-7

NE/2020

Form 7

Summary of Commercial Cases during the month

I%II;) Court District Total Total Total

8 number of |number of |number of [number of
cases cases cases
pending on |instituted disposed
the 1st day |during the |during the
of the month|month month

o] -2 -3 = -5
| | COURTKOTA -
”ﬁ'“—jﬁﬂ__ﬂ_____________,_p

Page 1

oo e T

Scanned with CamScanner



e
Llst of cases recelve

—

Med Form-6(1)

“Month JUNE/2020

— Cou Court Name 'COMMERCIAL COURT KOTA

A d fo: Prc lnslllullon Mcdl ation a B
é nd Scttlumcnt during the month
Sr. ggllll‘tlfeciil; Medlatlon Total Total Total Total 8 Total
e TR K:j example num.ber ‘of number of |number of |number of |number of
. e (I)\I/.[ ain Mediation appllf:atlons applications |casessettled [non-starter [applications
ntre Mumbai] pending on [received duringthe  |cases during [pending at
the 1st day [during the |month the month  the end of
of the month{month the month
-2 -3 4 = 6. 7
COMMERCIAL COURT
1 KOTA NIL NIL NIL NIL NIL
2 —

Page 1

e

Scanned with CamScanner



Nt F ey 02y

Court Name C().\IMI".R(ZI.-\I.(f()lim‘ KOTA

2ND QTR 1-04-20 TO 30-06-2020
f - I e -
S. Nameofthe No.of IN TN stre of D o | Noblemihrm— e -
f o o 0. of \m-eofA;ﬁwnPwr_\ hmat“()ﬁmnei‘my No. of applications slah wise as per Schedule-[] TR Mo o T R T -
recerved by I | application | apphication | applicat lﬂl b gt II
Amthority Idlspmcd off| referred for | whees ne | whesy |
‘ | s per Rule | medistion | wertiement | vartes |
I jamed sl reached o i
| and }6) \ | perRale | sertomnen |
\ ] | Ty | 8 per Rale ll
Individual | Corporate | Individual | Corporate 1 | » | W 1 w | v % Gl T S
1 2 3 = K 5 7 -8 Il 5 177w @i a\
COMMERCIAL |\ NIL NI NIL NLL NL NLL M| w | wm | m | m | owm | w \
COURT KOTA l i : _1 l —

~

\ o
/L:‘ A g0

w

Scanned with CamScanner



SCHEDULE

Format for Statistical data

(See Rule 3)

Month : June 2020

COMMERCIAL COURT, UDAIPUR (RAJ.)

T

S. Name of Court Name of cases pending (on the | No. of new cases | Total cases pending No. of cases Average no. of days
No. 1st day of month of June 2020 |instituted (during the | in the court (on the |disposed (during the | taken to decide the
month as per column,  last day of the  |month as per column case
3) month as per column 3]
3)
W @) ©) @ ©) ©® | %
1 Commercial Court, 748 1 749 0
Udaipur

(Sandeep Sharma)

Judge,

Commercial Court,
Udaipur




COMMERCIAL COURT, UDAIPUR (RAJ.)

SCHEDULE-II
[See Rule 3(2)]
Month : June 2020

Form 2

List of cases in which e-Payment of Court fees was made during the month

|I'

S.1 Court | District Case No. Petitioner Name Vs. Advocate Date of e-payment of
N % - Respondent Name Date of Registration Court Fees
o. |
1) 3 (2) (3) (4) (5) (6) (7 (8)
11  Commercial Court, Udaipur Nil
; Udaipur
i (’——'

(Sandeep Sharma)

Judge,

Commercial Court,

Udaipur




COMMERCIAL COURT, UDAIPUR (RAJ.)

SCHEDULE-II
[See Rule 3(2)]
Month : June 2020

Form 3

List of cases in which Electronic Service of Process has taken place during the month

S. | Court District Case No. Petitioner Name Vs. Advocate Date of Electronic
N | i Respondent Name Date of Registration Service of Process
1
0. | .
(1) 4 (2 3) 4) (5) (6) (7) (8)
11 Commercial Court, Udaipur Nil
;' Udaipur

.
(Sa@;p‘ %EEQ:)

Judge,
Commercial Court,
Udaipur




COMMERCIAL COURT, UDAIPUR (RAJ.)

SCHEDULE-II
[See Rule 3(2)]
Month : June 2020

Form 4

List of total no. of cases randomly allocated during the month

Court

2 % District Court Name Court No. Case Type Case Court (No. of cases randomly allocated)
N |
0.
D (2) 3 (4) ) (6) (7)
1 i Commercial Court, Udaipur Commercial Court
g Udaipur

(Sa(f{e 2e ;P@i;)

Judge,
Commercial Court,
Udaipur




COMMERCIAL COURT, UDAIPUR (RAJ.)

SCHEDULE-II
[See Rule 3(2)]
Month : June 2020

Form 5
List of cases in which Case Management Hearing was held during the month
S. Court | District Case No. Petitioner Name Vs. Advocate Date of case
N . | Respondent Name Date of Registration | Management Hearing
0.
" e u 3) & (5) (6) 7) ®)
Commercial Court, | Udaipur Nil
Udaipur
Sad
(Sané:?p:&Sharma)

Judge,
Commercial Court,
Udaipur




COMMERCIAL COURT, UDAIPUR (RAJ.)

SCHEDULE-II
[See Rule 3(2)]
Month : June 2020

Form 6
Contested commercial cases disposed during the month
5. Court District | Case No. | Petitioner | Advocate Date of Whether Urgent{ Date of f Days of Nature of Date of | Number of days " Act
No. Name Vs. Registration Relief was Decision disposal Disposal execution of | for execution of | Section
Responde sought and Pre- (Contested/ decree decree from
nt Name Institution Settled) date of decision |
Mediation did {
not take place
(Yes/ No)
(1) (2) 3) 4) ) (6) (7) (8) ¢)) (10) (11) (12) (13) (14)
1 | Commercial | Udaipur --- - Nil
Court

(Saréfzgf’

)

-
Sharima)

Judge,
Commercial Court,
Udaipur



COMMERCIAL COURT, UDAIPUR (RAJ.)

SCHEDULE-II
[See Rule 3(2)]
Month : June 2020

Form 7

Summary of Commercial Cases during the month

]

District Total number of cases pending | Total number of cases

Udaipur

L e
S.i Court !i Total number of | Total number of cases pending at the end of the
N } Ii on the 1st day of the month instituted during the cases disposed month
& J month during the month
(1) (2) 1 (3) (4) (5) (6) (7)

; '_| . N
1  Commercial Court, Udaipur 748 1 - 749

(s@{@%fma)

Judge,
Commercial Court,
Udaipur




COMMERCIAL COURT, UDAIPUR (RAJ.)

Sheetl

Form 6 (ii) : Mediation Date on Quarterly Basis for 2 Quarter 2020 From 1.4.2020 to 30.6.2020

[See rule 10 (2)]

Nature of Applicant Party

No. of applications slab-wise as

Nature of Opposite Party i No. of No. of
No. of per Schedule-11 No. of No. of application | application
Name of lic i application a lic.ation where no | where parties
SN ame ot application disposed off | 2PP settlement reached a
Authority |received by 1 referred for ived |
Authority | Individual | Corporate | Individual | Corporate | 1 | 11 | m | v | v | SPerRule | diation | 2Tivedatas | settlement as
! -0rp ndividual 1 Lorpora 3(4) and 3(6) per Rule 7(1) | per Rule 7(1)
(ix) (vii)
DLSA, .
1 UDAIPUR 4 1 3 2 2 NIL 4 NIL | NIL | NIL NIL NIL NIL NIL

Page 1

Covmia]”

[Sandeep Sharmal]
Judge
Commercial Court,
Udaipur (Raj.)




